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Construction of Silcbar District 
Sp()rts As ociatioD Stadium Silchar 

240 1. SHRI SONTOSHMOHAN 
DEV : Will the Minister of SPORTS 
be pleased to state : 

(a) whether he is aware that 
Si Ichar District Sports Association 
S tadium at Silchar in Assam is in 
incomp lete stage ; 

(b) the quantum of money allot-
ted from State and Central Budget 
for the said Stadium; 

(e) tbe quantum of money 
rai eJ by the Districts Sports Asso-
cia!ion Silchar, and • 

(d) the steps Government propose 
to take to complete this Stadium? 

THE MINISTER OF STATE OF 
THE MIN LSTRY OF SUPPLY 
AND 0"- THE DEPARTMENT 
OF SPOR S (SHRI BUTA SINGH): 
(a) I he Di trict Sports Associa-
tivn, Silchar sent a communication 
in April, 1 Q8 1 according to which 
the stad ium was yet incomplete. 
N further communication has been 
re ~l!ivcd by the Department of Sports 
in th i regard. 

(b) and (c). The maximum grant 
.f R . . 0,000 from the Central 

Government then admissible under 
the' Central Scheme of financial as is-
t · nee t I State Sports Council etc. 
~a sanctioned in respect of the above 
stadillm and its relecrse was com-
pleted in February, 1978. A match .. 
j ng amount of Rs. 50,000 was also 
ancti ne by the State G overnment 
f A sam. A already mentioned . ' 

1\0 t u rther communication after 
April, 1981 has b en received in 
re 'peet f the Stadium in question 
and the information, therefore of 
the c ntribution m tde f r its ~on
Hruction by the District Sports As-
sodation, SJlchar is not available. 

(d) The balance amount needed 
for the completion of the stadium 
is to be raised by the District 
Sports Association, Silchar accord .. 
ing to their original application. 

Relief Measures at DeoJi Village 

2402. DR. A . U. AZMI : Will 
the Minister of AGRICULTURE be 
pleased to state : . 

(a) whether it is a fact that about 
]00 Harijans families of Deoli Vil-
lage in Orissa had nothing to eat 
for three days as their village wa s 
submerged with flood waters and no 
relief measures reached the'll and ... 
they had to leave their village be-
cause the upp~r-cast people sna-
tChed away the entire relief stocks; 

(b) if so, reasons thereof; and 

(c) actioa taken to check the 
non-occurrence of such events in 
future? 

THE DEPUTY MINISTER IN 
THE MIN1STRI S OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (KUMARI KAMLA 
KUMARl) : (a) N o, Sir. Accurd-
ing to the State Government the 
Village of Deoli of Kakatpur Taba~il 
of Puri District has only seven house-
holds with a pop\t!ation of 35, and 
of these, six families belong to 
Scheduled Caste/Harijans. The 
State Government have reported tbat 
flood waters reached this village n 
31-8-82 and relief was distributed to 
affected persons in the afternoon of 
that day. 

(b) and (c). Do not arise. 

leAR Poultry Project and 
Expenditure 

2403. DR. A.U. AZMI: Will 
the Mini"ter of A RICULTURE 
be pleased to state : 

(a) the total e~pendjture, expen-
diture on feed and actual revenue 
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receipt accrued for each research 
centre of IOAR Poultry Project year-
wise for Fifth and Sixth Plan period ; 

(b) number of adult birds kept 
per year in Fifth and Sixth Plan 
centre-wise, with corresponding 
number of eggs and/or weight of 
meat produced and the price of 
sale; 

(c) whether Government propose 
to stop imports of commercial 
poultry breeding stocks; and 

(d) whether Government are 
satisfied with the performance of 
each centre under ICAR Poultry 
Research Project and how much 
expenditure on works has been made 
at each centre from start and how 
much additional amount IS 
proposed? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMINA-
THAN) : (a) Total expenditure and 
revenue receipts unit-wise and year .. 
wise for fifth and sixth plan period 

are given in Statement-I and II 
respectively. 

Information on expenditure on 
feed alone is being collected and 
shall be placed on the Lok Sabha in 
due course. 

(b) Information is being collected 
and shall be placed on the table of 
Lok Sabha in due course. 

(c) The policy with respect to 
import of commercial poultry, stocks 
is finalised by the Commerce Ministry 
after considering the recommenda-
tions of Agriculture Ministry every 
Year. The imp()rt of poultry stock! 
during 1983-84 will, therefore, de-
pend on the decision of the Govern-
ment to be taken in due course. 

(d) A review committee copstitut-
ed by ICAR has reviewed the 
functioning of each uni1J and has 
found it satisfactory and has recom,. 
mended the continuance of all the 
centres during the sixth plan. 
Information in regard to expenditure 
on works is being collected and 
shall be placed on the table of the 
Lok' S~bha in due course of time. 
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